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profit of Rs. 0.24 crore in 1982-83. This was
basically because Hindustan Antibiotics
Limited could not sustain the production and
sales achieved during the year 1982-83.

Remaining information would be collected
and will be laid on the Table of the House.

Branches of American Home Products

861. SHRI SURESH PACHOURI: Will the
Minister of CHEMICALS AND FER-
TILIZERS be pleased to state:

(a) what were the number of branches of
American Home Products in India at the time
of announcement of 1978 Drug Policy;

(b) what were their detailed activities and
what were their investments on each broach
and what are their present activi-ties

[RAJYA SABHA |

to Questions 248

(c) what is their position now and since
when they are having such positions;

(d) whether his Ministry has allowed the
continuation of former branches of American
Home Products in this country; and

(e) if so, what are the reasons therefor

THE MINISTER OF CHEMICALS AND
FERTILIZERS (SHRI VEERENDRA
PATIL) (a)to(¢) The details
regarding the branches of the American
Home Products Group of Companies,
operating in India as furnished by Ministry of
Finance (Department of Economic Affairs)
are given in the statement attached.

M/s. Geoffery Manners and Mjs. Wyeth
Laboratories are drug  manufacturing
Companies, while Mis. John Wyeth and
Brother are engaged in trading activity.

Strtemeat

§1. Name of the Company Extent of Nature of FERA divecrve isryed Presert position

No. foreign regarding compli-
s holding ance
& Or v ; ‘.
1-1-74. :
£ 2 3 4 5

. Geofirey Manners & Co. 4359,

Required to recuee nor -residept Since complicd with

Lid, innterest to a level not exceeding  FERA direciine.

40%
No directive was isaued under
FERA.,

Whyeth Laboratories 75%,

Limited,

s {?hn Wyeth & Brother  Branch
imited.

. Wyeth (India) Pwt. Ltd 100%,

American
s . Home
Lo Peoducts
T Corpora-
. T - tion .
T e e US.A. -

Corrpany can conti-
nue  with existing
level of non.resi ent
S interest under FFRA

Can carry on existing business Complied with the
actlvitics subject to convervion
into an Indian Company vith
non-resicent interest in the equ- Wyeth (Ircia) Ltd)
ity capital not exceeding 40%,

directive by forming
n new corapany {fohn

with 409 non -resi-
dent equaty.

Required to wind up it affairsic  Pursuant 0 FERA
subai:;ary India.

orders, the company
. _ hss spbmitted g
e s - proposal  to sell its
R R janded  proverty to
associate coxppanies,



